In the Court of Hon’ble Mr. Justice Bansi Lal Bhat, Member (Judicial) and Hon’ble Mr. Balvinder Singh, Member

NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI

DAILY CAUSE LIST DATED 20.08.2019 (TUESDAY)

COURT 111
10:30 AM

(Technical).
For Judgment
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Pr. Commissioner of Income Tax Zoheb Hossain P.S. Singh
No. 405 of 2018 | Vs.
Registrar of Companies, Delhi & Ors.
For Admission (After Notice)
2. Comp. App. (AT) Regal Machine Tools Pvt Ltd & Ors. Mani Bhushan Sinha | Naman Joshi
No. 128 of 2019 Vs. (R1,R4)
Kaushy Lal & Ors.
3. Comp. App. (AT) Thangam Metal Cans Pvt Ltd. & Anr. Shantanu Singh
No. 182 of 2019 V/s.
R.Srinivasan& Ors.
4, Restoration Old lane India Cyprus Fund Il Ltd. Nikita Mithun Verghis
Application No.14 | Vs.
of 2019 in Comp. Rudradev Infopark Pvt Ltd & Ors.
App. (AT) No.75 )
of 2019 with
5. Contempt Case Old lane India Cyprus Fund Il Ltd. Nikita Mithun Verghis
(AT) No.18 of Vs.
2019 in Comp. Rudradev Infopark Pvt Ltd & Ors.
App. (AT) No.75
of 2019
For Hearing (Part Heard)
6. Comp. App. (AT) | Yamini Bipinchandra Shah &Ors. Kishore Soni Isha Khanna
No. 250 of 2018 Vs,
Trimbak Estates Pvt. Ltd. & Ors.
For Hearing
7. Comp. App. (AT) | Tirumala Infrabuild Pvt. Ltd. &Ors. Nilanjan Chatterjee | Shankar Dayal
No. 235 of 2018 Vs. Singh-R16
IDIO Construction & Industries (India)
Ltd. &Ors.
8. Comp. App. (AT) Medeor Hospitals Ltd Pankaj Yadav P.S. Singh

No. 394 of 2018

V/s
Registrar of Companies,NCT, Delhi
& Haryana




9. Comp. App. (AT) | Bridge E-Solutions Pvt. Ltd. & Ors. | Pankaj Jain Ashim Sood
No. 01 of 2019 \/s.
Bridge Solutions Group Inc.
10. Comp. App. (AT) Bharat Raut & Ors. Aaditya A.Pande Saurabh Kalia-
No. 104 of 2019 Vs. R1&7

Madhu Silica Pvt Ltd & Ors.

Copy to: -
1. Notice Board
2. Reception
3. Record File
4. Website: www.nclat.nic.in

By Order
-sd/-

Registrar
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